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So, I do not agree with you. Not allowed.
He is going out of the way.

(Interruptions)
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PAPERS LAID ON THE TABLE

Detailed Demands for Grants of the
Ministry of Health and Family
Welfare for 1984-85

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : I beg to lay on the Table
a copy of the Detailed Demands for Gr-ants
(Hindi and English versions) of the Ministry
of Health and Family Welfare for 1984-85.

[Placed in Library. See No. LT-8150/54]

Detailed Demands for Grants of the
Ministry of Works and Housing
for 1984-85

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):
1 begtolay on the Table a copy of the
Detailed Demands for Grants (Hiadi and
English versions) of the Ministry of Works

and Housing for 1984-85.
[Placed in Library. S¢e No. LT-8151/84]

Food Corporation of India (Staff) (Eighty-
Eighth) Amendment Regulation, 1984

THE MINISTER OF STATE OF THE
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MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD) : 1begtolay on the Table a copy
of the Food Corporation of India (Staff)
(Eighty-Eighth) Amendment Regulations,
1984 (Hindi and English versions) published
in Notification No. 28/F.No. 5-2/77-EP in
Gazette of India dated the 24th March, 1984,
under sub-section (5) of section 45 of the
Food Corporations Act, 1964.

[Placed in Library. See No. LT-8152/84]

Annual Administrative Report, Annual
Accounts etc. of the Tea Board India,
Calcutta for 1982.83

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR): I beg to
lay on the Table—

(1) A copy of the Annual Administration
Report (Hindi and English versions)
of the Tea Board India, Calcutta, for
the year 1982-83. '

(2) A copy of the Annual Accounts
(Hindi and English versions) of the
Tea Board India, Calcutta, for the
year 1982-83 together with Audit Re-

port thereon,

(3) A copyof the Review (Hindi and
English versions) by the Government
on the working of the Tea Board
India, Calcutta, for the year 1982-83.

[Placed in Library. See No. LT-8153/84]

Statement explaining reasons for not lay-
ing the Annual Report etc. of the Oil
Palm India Limited for 1982-83 with-

in the stipulated period

THE MINISTER OF STATEIN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : Ibegto lay
on the Table a statement (Hindi and English
versions) explaining the reasons for not lay-
ing the Annual Report and Audited Accounts
of the Oil Palm India Limited for the year
1982-83 within the stipulated period of nine
months after the close of the Accounting
Year.

[Placed in Library. See No. LT-8154/84]



